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to be finalized shortly. The  tenders  and for which proposals are yet to be
for the structural fabrication and erec-  submitted to the Government for ap-
tJon have been issued. proval.

At the Bokaro Township, 6 tem­
porary houses, 5 labour  hutments,
* guest house, a 6 rooined hostel, 82 
permanent houses, a temporary 5>-bed 
hospital, a temporary office  building 
complex,  24 B-type houses for the 
Soviet specialists and  a  2 -roomed 
Bokaro Hotel building have already 
been constructed.  The construction 
of another 756 permanent houses  is 
nearing completion. The work on the 
construction of another 252  houses 
including 3 C’  type  houses  for 
Soviet specialists along with the con­
nected public buildings and services, 
sanctioned in the year  1966-67,  has 
been taken up and is in progress.

Price of Bobber

569.  Shri Vasudevan Nair:
Shri C. Janardhanan:
Shri P. C. Adichan:
Shri ashpal Singh:

Will the Minister of Commerce be 
pleased to state:

(a) whether the small growers of 
Kerala have demanded a reasonable 
price for raw rubber; and

(b) if so, the action in this  re­
gard?

(b) The site levelling  and  other 
earth work at the plant site has prac­
tically been completed.  The founda­
tion and civil engineering  construc­
tion work of the plant is expected to 
commence  immediately  after the 
monsoon i.e., sometimes in  October, 
1967. TTie expenditure  incurred by 
Bokaro Steel Limited on the Bokaro 
project up to 31st March. 1967, was 
Rs. 382 million.

(c) In March. 1966, when the Soviet 
detailed Project Report was accepted, 
Bokaro Steel estimated the  cost  of 
Stage I of the complete project to be 
Rs. 6265 million. There has been no 
increase in the estimates during 1966- 
67, other than the increase in the rupee 
value of imported equipment and ser­
vices on account of devaluation.  On 
the other hand, the  estimates have 
been reduced as a result of the Cost 
Reduction Study the order of reduc­
tion will  -be approximately  Rs. 114 
million at Stage I. After devaluation, 
and the finalizing of the cost reduction 
proposals with the Soviet Organisa-
' ttons, the Government approved,  in 
November, IMS, be cost estimates of 
Kb. ItN million for the plant proper, 
excluding off-site facilities which are 
expected to cost about Rs. 5 million, 

39 (Ai) LSD 5.

The Deputy Minister   the Minis, 
try of Commerce (Shri shaft QuimU):
(a) es, Sir.

(b)  The Tariff Commission has been 
asked to go into the cost of produc­
tion of raw rubber and suggest a fair 
price therefor.  Suitable action can 
be taken after receipt of their recom­
mendations.  The  recommendations 
are expected by the end of May, 1967.

Companies Act

57t. Shri Surendranath Dwivedy: 
Shri Hen Barua:
Shri Sharda Nand:
Shri J. B. Singh:
Shri Bharat Singh Ohanhan: 
Shri Ran Jit Singh:

Will the  Minister of  Industrial
Development and Company  Affair*
be pleased to state:

(a)  whether Government  propose 
to amend the Companies Act so as to 
ban the contribution to political par­
ties by companies;

<b) whether the recommeMtHwu




